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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYD ERABAD

0.A.No,1357/96 | Date of Orfler: 31.12,96

BE’I"‘-’\E'EEI\I : |

E.Venkataramana : .. Applicant,

AND

1. The Chief Personnel Officer,
5.C.Rly,, Rail Nilayam,
Secunderabad,

2. Tne Dy.Chief Mechanjcal Engineer,
Carriage Repair Shop, Tirupathi,

3. The work Shop Personnel Officer,

Carriage Repair Shop,  Tirupathi, ‘ .. Respondents,
Counsel for the Applicant e« Mr.P.3rjdhar Reddy
Counsel for the Respondents .. Mr . V.Rajeswara Rao
CORAM

HON'BLE SHRI R,RANGAKAJAN : MEMBER (ADMY.)
HON'BIE SHRI 8,5, JAI PARAMESHWAR : MEMBER (JUDL.)

CRDEER

X Oral order as per Hon'ble Shri R.Rangarajan, Membdr (Bam.) X

Heard Shri Madhusudan Rao for Shri Sridhar R&ddy,
. : : o
learned counsel for the applicant and Shri V.Rajeswgra Rao,

learned standing counsel for the respondents,

2, This OA is filed praying for a declaration that the
action of R-2 in issuing letter No. TR/P.608/Dy,S.S., dated
6.11.96 (Page-~9) permitting only one candidate beloning to

the 5.T. community for purpose of C]forming a panel

for the
post of Section Bﬁgineer in Carriage Repair Shop, Tirupathi
wlthout following 3 X formula as per Pallway Boaxd Ietter

mo 89 ~E/(&CT) 1/49/5 PT Ak, 16.6.92 (Page-13) by—halﬁéng__the

saﬁer;s illegeal, @rpitrary, j ' e

unjust and without Jurisfliction

vel



2

&/ , |
andLset aside the same and to follow '3 X' formula 1n terms
of the Railway Board's letter quoted sbove and for § consequen-
tial direction to permit the applicant to appear for the

Superintendent

‘selection for the post of Section Engineer (Dy,3hop

in Carriage Repeir Shop, Tirupathi.

admission, the

3. ®hen the OA was taken up for

gounsel for the applicant submitted that he is withd

this 0A, Though the reply has been filed in this ¢q

we do not propose to take up this case in view of

request made by the learned counsel for the applicar
—

4

withdrawn, No costs,

JAI PARAMESHVAR )
Member(Judl,)

( R RAIGAR A
Meiber (A

T e

Dated : 31st December, 1996

(Dictated in Open Court)
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In view of the above, the OA is dismisSsed as|
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dedide

0.A .NO:1357/96
Cepy te:

1. The Chief Pargennel Officer, Seuth Central Railua#,
Railnilayam, Sgcunderabady

2 Ohe Deputy Chisef Machanical Engineer,
Carriage Repeir Shep, Tirupathi.

34 The Werkshep Persennsl 0Pficer,
Carriage Rgpair Shop, Tirupathiy o .

4. Ona copy to Mr.P.Sridhar Reddy, ﬁduacate CAT Hyd#rabadf
5, One cepy to fr.V.Rajeswara Rao, Add1,CGSC,CAT ,HyHarabad,

6 One copy to Library,CAT,Hyderabad.

7. Ona duplicats cepy.
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